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(iv) SETTING UP Of REHABILITA-
TION CENTRE FOR THE DISABLED 
IN DELHI. 

SHRI HARISH KUMAR GANG-
WAR (Pilibhit): Despite the enthu-
siasm India howed in ob erving the 
International Year of the Disabled 
Jast year, the Central Government 
has failed to take any intiative to set 
up a rebabilitation cent.re in the 
capital. 

Ihe Union Health Ministry which 
rad sancti ned the scheme for a 
Centre like one quoted above and 
alloued a five-acIe plot as far back 
as 1973 has even after a lapse of 
about a dec_de failed to take any 
further step to et up the Centre. 

While tbe original Rs. 1.25 crore 
scheme Jies · in the cold storage, it') 
cost according to latest official esti-
mate, has escalated by more than 
three times. 

be original plan submitted in 1970 
has alread.V been approved by the 
Urban Art Commission and other 
·con('.erned bodies. 

Looking towards the indignation ~ 
expressed by the professional bodies 
concerned with the rehabilitation of 
the disabled . 1 urge upon the " 
Government of India to execute the I 

scheme of setting up a rehabilitation 
centre for thedisabJed in Delhi. . 

(v) REPORTED DECISION TO SCRAP 
"DAILY IT ScHEMB' 0' 
THE NA TIONALlSED BANKS. ' 

DR. A. KALANIDHI (Madras Cent-
ral) : I am shocked to Jearn that such 
a scheme as the Daily Deposit Scheme 
of the nationalise banks wbich 
enable persons getting daily income 
to save is slowly but urely heinl 
scrapped. I consider that the move 
is ill-conceived. 10 forego R . sixty 
crores of deposit when resources 
are caroe is suicidal. 1 he anti. 
inflationary nature of the chemc 
appears to have been complctely 
forgotten. When the deposit coJlee-
tors' remuneration -un erloes forced 
reduction at all branche of the 
nationalised ban s, it will definitely 
affect the pro ucti ity of other ec-
tions of employees adverfeJy. 1 h t 
it , hould happen in hi year of 
productivity is indeed b'avesty of 
justice. Over and ab ve everything 
is the fact that fifty thou a d more 
win be ddeo to the~i runlled army 
of the unemployed, when tbe 
Goveromen t a1loca1e crOTe of 
rupees t r generati employment _ 
opportu nitie under Five- ear Plan 
and the 2 -poi nt pro ramme and 
also to nur e j k indu trie bac to 
health for maintenance of existing 
jobs. I would, therefor, 1: rnestly 
requ.e the Ho • Finan Mint ter to 
immediately intervene and stem the 
move of the national bank . 

(vi) SCARCITY O. DRINKING WATER 
IN To DISTlUCT OF 
RAJASTHAN. 

SHRI BANW ARI AL BAIR .. 
W A ( onk : There is actue scar.. , 
city of drin1cing water in Deoli 
Tehsil and odarai Si~gh in DiltJ ict 


